(Filing under clause (ca) of sub-regulation (5)of Regulation 31 of the IBBI (Liquidation Process) Regulation, 2016

I List of Stakeholders

I DEX-VIN POLYMERS PRIVATE LIMITED

| AS ON 29.10.2021 |
S.No|Name of Stakeholder Address Category Amount of claims Amount of Amount of claims | Amount of claims | Remarks
. Submitted Admitted contingent claims rejected under verification
1 |Bank of India D N Road, Fort, Secured Financial 1,08,31,39,907.00| 1,08,31,39,907.00 N.A. N.A. N.A. N.A.
Mumbai 400101 Creditor
2 |Kundan Rice Mills Ltd |D-16-17 Central Operatioal Creditor 2,36,38,712.00 2,36,38,712.00 N.A. N.A. N.A. N.A.
Market, Prashant
Vihar
Delhi - 110085
3 |Pro-Chem Trading FZ- [PO Box 4404, Operatioal Creditor 2,42,47,691.00 2,42,47,691.00 N.A. N.A. N.A. N.A.
LLC Office 708, Faimont,
Shekh Zaved Road,
Dubai, UAE

TOTAL

Anish Gupta

1,13,10,26,310.00

1,13,10,26,310.00

Liquidator Dexvin Polymers Pvt Ltd

(Under Liquidation)
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